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Title: Regarding situation arising out of reported resignation of Union Minister of Railways.

 

MADAM SPEAKER: Hon. Members, I have received notices of suspension of Question Hour from Sarvashri Basu Deb
Acharia, Gurudas Dasgupta, Shrimati Sushma Swaraj and Sharad Yadav regarding the reported resignation of Union
Minister of Railways. There is no provision in the Rules of Procedure under which Members may make a demand for
suspension of Question Hour.  I have, therefore, disallowed the notices of suspension of Question Hour.  So, we may please
proceed with the Question Hour.

...(Interruptions)

MADAM SPEAKER: Hon. Members, hon. Leader of the House wants to say something. Please listen to him. Please listen to
the hon. Leader of the House.

...(Interruptions)

 

 

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Madam, I would like to say something about the news item
which is agitating the hon. Members in respect of the resignation of the Railway Minister.  I want to respectfully submit that
we have received one communication from the Chairperson of the Trinamool Congress addressed to the hon. Prime
Minister, which has been received late last night and the Government has not yet taken any action on it. As and when the
Government will take action, the House will be informed. ...(Interruptions)

श�ी गणशे िसंह : महोदया, नेता प�ितप
 को बोलने का मौका िदया जाये ...(�यवधान) यह गलत परंपरा है ...(�यवधान) आप नेता प�ितप
 को
सुिनये ...(�यवधान) महोदया, पहले नेता प�ितप
 को सुना जाये ...(�यवधान) महोदया, आप नेता प�ितप
 को सुिनये ...(�यवधान)

SHRI PRANAB MUKHERJEE: So far as the question of resignation of the Railway Minister is concerned, hon. Prime Minister
has not received any resignation letter from the Railway Minister.  As and when new information is to be shared with the
Parliament and with the House, I shall be glad to share the information as and when the appropriate action is being taken
on the communication received from the Minister or from the Chairperson of the Trinamool Congress.

श�ी सयैद शाहनवाज़ ह�सनै ( भागलपरु ): महोदया, सदन के नेता कभी भी बोल�गे ...(�यवधान)

श�ीमती सषुमा �वराज (िविदशा): आपने उ!ह� पहले बोलने के िलए खड़ा कर िदया ...(�यवधान) आप हमारी तरफ देखती भी नह& ह' ...(�यवधान)

MADAM SPEAKER: Let us proceed with the Question Hour.

...(Interruptions)

MADAM SPEAKER: I have received notices of suspension of Question Hour.

...(Interruptions)

SHRI T.R. BAALU (SRIPERUMBUDUR): What is the provocation? ...(Interruptions)

अ�य� महोदया : आप बोिलये

â€¦(�यवधान)

अ�य� महोदया : आप लोग बठै जाइये

â€¦(�यवधान)

अ�य� महोदया : आप लोग बठै जाइये और सुषमा जी आप बोिलये

â€¦(�यवधान)

MADAM SPEAKER: Please take your seats. I will allow you.



...(Interruptions)

श�ीमती सषुमा �वराज : महोदया, आपने उ!ह� पहले बुला िलया ...(�यवधान)

अ�य� महोदया : आप बोिलये  आप बिैठये, नेता िवप
 बोल रही ह'

â€¦(�यवधान)

अ�य� महोदया : आप बिैठये  आप बठै जाइये

â€¦(�यवधान)

SHRI T.R. BAALU : He is still a Minister. Now, what is the provocation? He is still a Minister. ...(Interruptions)

अ�य� महोदया : आप बोिलये

 

 

श�ीमती सषुमा �वराज : महोदया, स,ा प
 हमेशा िवप
 क. बात सुनने के बाद जवाब देता है  हम िनि/त तौर पर नेता सदन को सुनते, लेिकन हमारी बात
सुनकर िफर वे जवाब द�  अभी तो उ!ह1ने हमारा प�2 सुना ही नह& है  इसिलए म' आपसे बार-बार यह अनुरोध करती ह3 ं िक जब िवप
 से कोई खड़ा हो तो उसे बोल
लेने द�, हम ज5र नेता सदन को सुन�गे  हमारी बात सुनकर िफर वे जवाब द� तो संसदीय प�िक�या क. सही अनुपालना होगी ...(�यवधान)

महोदया, आज जब हम इस सदन म� िमले ह' तो देश म� एक संवधैािनक संकट गहराया ह7आ है ...(�यवधान) आप लोग तो प8रि9थित िनरपे
 ह'  अगर आपको संकट1
क. समझ होती तो संकट1 का समाधान भी हो जाता ...(�यवधान)

महोदया, कल लगभग 2 बजे रेल बजट क. प�9तुित यहां समा< ह7ई और 2 बजकर 50 िमनट पर जब हम सदन म� दोबारा िमले तब तक देश क. राजनीित म� भचूाल
आ चुका था  सबसे पहले स,ाप
 के सहयोगी दल के एक व8र? सांसद का बयान आया िक िक यात�ी िकराये म� विृA के कारण उनक. नेता नाराज़ ह'  उसके बाद
बयान आया िक उ!ह1ने रेल मंत�ी को, जो उ!ह& के दल से संबंिधत ह', इ9तीफा देने को कहा है  रात को समाचार आया िक उ!ह1ने प�धान मंत�ी जी को पत� िलखकर
कहा ह ैिक वह इनको रेल मंत�ी के पद से हटा द� और एक अ!य मंत�ी का नाम िदया ह ै...(�यवधान) िजसको रेल मंत�ी बना द�  ...(�यवधान) महोदया, असाधारण
घटनाएँ इस सरकार म� घट रही ह'

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRI SUDIP BANDYOPADHYAY):
Shrimati Sushma Swaraj, shall I just clarify the position? ...(Interruptions) It will be helpful to you. I want to make the
position clear.

श�ीमती सषुमा �वराज : महोदया, इस सरकार म� असाधारण घटनाएँ घट रही ह'  संसदीय कायF राGय मंत�ी इ9तीफा देकर कोपभवन म� बठेै ह'  सहयोगी दल के मंत�ी
गांधी जी क. मूितF के आगे धरने पर बठेै ह'  मेरा सदन के नेता से प�2 ह ै िक सदन के नेता यह बताएँ िक Hया िदनेश ित�वेदी आज रेल मंत�ी ह' या नह&?
...(�यवधान) दूसरी बात यह बताएँ िक कल जो रेल बजट प�9तुत ह7आ था, अभी िज़!दा ह ैया मर चुका ह?ै ...(�यवधान)

अ�य� महोदया : ठीक है  अब Hव/नै आवर भी मुझे चलाना है

â€¦(�यवधान)

श�ीमती सषुमा �वराज : महोदया, मेरा तीसरा प�2 बह7त अहम है  नेता सदन िव, मंत�ी भी ह'  संसदीय प�िक�या के अनुसार रेल मंत�ी अकेले बजट नह& बनाता  यहाँ
बजट प�9तुत होने से पहले िव, मंत�ी और प�धान मंत�ी फाइल पर उसको समथFन देते ह', अप�वू करते ह', सहमित देते ह'  म' पछूना चाहती ह3 ँ िक जो रेल बजट सदन क.
संपि, बन चुका ह,ै Hया रेल मंत�ी के हटने से प�धान मंत�ी और िव, मंत�ी उस बजट से पJला छुड़ा सकते ह'? ...(�यवधान) सदन क. संपि, बन चुका रेल बजट आज
अधर म� लटका ह7आ है  रेल मंत�ी का भिवKय भी अधर म� ह,ै रेल बजट का भिवKय भी अधर म� है  इसिलए म' आपसे जानना चाहती ह3 ँ िक नेता सदन बताएँ िक इस
असाधारण प8रि9थित म� सरकार क. प�ितिक�या Hया ह?ै ये मेरे प�2 ह' िजनका जवाब मुझे चािहए  ...(�यवधान)

अ�य� महोदया : शरद यादव जी, आप बह7त सं
ेप म� बोल�  प�2 काल भी चलाना है

â€¦(�यवधान)

अ�य� महोदया : पहले प�2 काल चलाएँगे

â€¦(�यवधान)

अ�य� महोदया : इतना उLेिलत मत होइए  आप बठै जाइए

â€¦(�यवधान)



MADAM SPEAKER: Nothing will go on record.

(Interruptions) â€¦ *

 

 

शरद यादव (मधपेरुा) : माननीय अMय
 जी, आप इस सदन क. मािलक ह'  मालिकन ह'  ...(�यवधान) कोई फकF  नह& पड़ता, वे मािलक ह'  हम लोग1 का कहना
ह ैिक जो िववाद और इस तरह क. प8रि9थित बाहर ह,ै उसम� सरकार क. तरफ से कोई बयान आए  ...(�यवधान) आप सुिनये तो सही  आज सदन चला तो नेता
िवप
 खड़ी ह7ई,ं म'ने तो अभी आपसे थोड़ा िनवेदन ही िकया है  ...(�यवधान)

अ�य� महोदया : अब आप बोिलये  आपको बोलने का मौका म'ने दे िदया है

श�ी शरद यादव : मेरा कहना ह ैिक जो प8रि9थित ह,ै उसम� पारदिशFता और खलेुपन क. बात बह7त ज़5री है  यहाँ प�णव बाब ूबजट रख�गे तो प�धान मंत�ी जी और
सोिनया जी क. सलाह के िबना नह& रख�गे  यह साझा सरकार1 का दौर ह ैऔर िजस तरह से िववाद बना ह,ै म' मानता ह3 ँ िक ित�वेदी जी यहाँ ममता जी क. ताकत
और पुNषाथF पर यहाँ बठेै ह'  इ!ह1ने जो भी िकया अOछा या बुरा, म' उस पर नह& बोल रहा ह3 ँ  म' तो कल सदन म� नह& था

म' िनि/त तौर पर यह कहना चाहता ह3 ं िक यह Hया प8रि9थित ह?ै आज जो साझा सरकार1 क. एक तरह से सं9कृित बनी ह7ई ह,ै उसे कैसे 9मूथ चलाएं और
देश का लोकतंत� कैसे यश9वी हो? हम लोग अकारण क. बात1 म� उलझ जाते ह'  म' तो मानता ह3 ं िक सदन म� आज जो प8रि9थित ह,ै िजसको सुषमा जी ने उठाया,
वह नह& होती, यिद सरकार ठीक से मजबतू कदम उठाती  आपका बजट अOछा ह ैया बुरा, यह तो जब मौका आएगा, जब बोल�गे  लेिकन, उसी समय आपको यह
फैसला करना चािहए था

प�णब बाब,ू सरकार जब तक रहे, तब तक इकबाल से रहे और सरकार नह& रहे तो यह चूं-चूं का मुरPबा नह& हो  इससे हम लोग1 को भी िदHकत होती है  आपक.
सरकार िजस तरह क. प8रि9थित म� फंसती ह,ै आपक. सरकार जाए, यह तो हमारी इOछा है  लेिकन, यह सरकार जब तक रहे, वह तरीके से रहे, यह हम चाहते ह'
आपसे भी िनवेदन करते ह' िक हम कभी-कभी बुरी बात ही नह&, अOछी बात भी कहना चाहते ह'  यिद आपका आशीवाFद और आपक. ही मुहPबत नह& िमलेगी, पहले
आप प�णब बाब ूको बोलने के िलए कह�गी, िफर नेता, िवप
 को बोलने के िलए कह�गी, तो हमारी बात कैसे होगी?

अ�य� महोदया : ठीक ह,ै ठीक है  आपको बोलने के िलए कह िदया न  अब आप बिैठए

 

 

SHRI BASU DEB ACHARIA (BANKURA): Madam, situation is quite unusual and unprecedented. We have never seen in the
past − never, never in the past − a Minister, after presenting his Budget, is being asked to resign. For the first time, this
has happened in the parliamentary democracy of our country. It is also unprecedented because there is a collective
responsibility. The Ministers of this Government are holding dharna outside Parliament House, protesting against the
Minister, and demanding the Minister of his party should resign. I have heard the statement of the Minister.
...(Interruptions) Trinamool Congress Supremo, Kumari Mamata Banerjee, has written to the Prime Minister, and she has
sent a substitute. ...(Interruptions) We demand that the Prime Minister should come and clarify as to how this Government
is functioning. ...(Interruptions)

MADAM SPEAKER: Nothing will go on record except what Shri Gurudas Dasgupta is saying.

(Interruptions) â€¦ *

अ�य� महोदया : अब आप लोग बठै जाइए

â€¦(�यवधान)

अ�य� महोदया : बठै जाइए

â€¦(�यवधान)

अ�य� महोदया : आप Hया कर रहे ह'? बठै जाइए

MADAM SPEAKER: All this will not go on record. Only what Shri Gurudas Dasgupta is saying, will go on record.

(Interruptions) â€¦ *

अ�य� महोदया : श�ी गु5दास दासगु< जी, आप बोिलए

â€¦(�यवधान)



 

 

 

SHRI GURUDAS DASGUPTA (GHATAL) :  I would request everybody to listen to us. There may be difference of opinion.
What I am pointing out is that, there is a concept in parliamentary democracy. â€¦ (Interruptions) My point is different. I
support wholeheartedly the demand of my friends that the hike in fares and freight should be rolled back. I support your
demand. I also believe that the Chief Minister of West Bengal has every right to say that this should be rolled back. She is a
citizen and we are also citizens of this country and so she has every right to say that. But I believe that in a situation of
inflation, increase in fares should not have been done. ...(Interruptions)

MADAM SPEAKER: This is not a discussion on the Railway Budget.

...(Interruptions)

SHRI GURUDAS DASGUPTA (GHATAL): Madam, if this goes on, the House will not run. But we are interested in running the
House.

My short point is, there is a concept of collective responsibility of the Cabinet. This very foundation of the parliamentary
system is being violated and that is tarnishing the image of the Government. गवनFम�ट कमजोर ह,ै िह!दु9तान क. जनता को यह मालमू हो
रहा है  This should not happen and this is unprecedented. I am here from 1985. Never in the history have I seen members of
the Government are on dharna outside. This is an unusual, unprecedented thing and a shameful development. While
supporting their demand, I would ask the Government to ensure that the collective responsibility of the Cabinet, which is
the foundation of Indian democracy, is protected and the image of the Government is protected. A weak Government
cannot tackle the challenges that the country is facing today. So, the Government must put its house in order.

 

 

SHRI SUDIP BANDYOPADHYAY : Madam Speaker, I stand here to speak as the Leader of the Trinamool Congress
Parliamentary Party and not in the capacity of a Minister.

First of all, I would like to say that either the Trinamool Congress Parliamentary Party or the Trinamool Congress has not
ever asked Shri Dinesh Trivedi to tender his resignation. I would like to make that very clear here.

Secondly, this is a matter to be settled between the Leader of my party Kumari Mamata Banerjee and the Prime Minister
Dr. Manmohan Singh because whenever any change takes place in a Coalition Government, the decision is taken after a
discussion between the leader of the party concerned and the Prime Minister. Here also it will be settled in that way only.

Thirdly, I want to categorically reconfirm that the UPA-II Government is totally settled and it will complete its term.
...(Interruptions)

SHRI PRANAB MUKHERJEE : Madam I would like to make a submission. ...(Interruptions) He has spoken. They should
allow me to speak. ...(Interruptions)

MADAM SPEAKER: Only what the Leader of the House is saying will go on record.

(Interruptions) â€¦ *

SHRI PRANAB MUKHERJEE: Madam Speaker, the hon. Leader of the Opposition and some other hon. Members of different
political parties have raised certain issues. â€¦ (Interruptions) There are certain constitutional issues, certain procedural
issues and certain factual issues. The question is, whether the Railway Minister has resigned. I am saying that the Railway
Minister has not resigned. This is the first point that I would like to make.

Secondly, yes, we have received a communication from the Leader of the Trinamool Congress which is a constituent unit of
the UPA-II and it is not unusual. Those who ran a Coalition Government for six years, how many times there had to be
consultation with their coalition partners and in what manner, these gentlemen, who are opposing me now, they know it
much better than anybody else. Therefore, my submission is, yes, the Prime Minister has received a communication from



the Chairperson of the Trinamool Congress Kumari Mamata Banerjee. It is under the active consideration of the Prime
Minister. As I already informed, as and when a decision is taken, the House will be communicated.

I cannot say anything on the assumption of these hon. Gentlemen who ran the coalition in the same way, perhaps in
the worst way, than we are running. Therefore, let us not go into that.

The third question is constitutional. The Railway Budget is definitely prepared by the Ministry of Railways. It is
approved by the Finance Minister.  The Prime Minister's approval is not required. So far as Railway Budget is concerned,
Cabinet approval is not required. It is the approval of the Finance Minister.  As the Finance Minister I own the responsibility.
Now, it is the property of the House. Every hon. Member, every individual knows that this House has the inherent right to
approve every proposal in respect of money and finance. They have every right to decide what should be the shape of the
fiscal proposals. This is for the consideration of the Government. This is for the consideration of the House. It is the
property of the Houseâ€¦ (Interruptions) I am sorry these 'constitutional experts' are behaving like petulant children. They
should behave like leaders and should not behave like petulant children...(Interruptions)

 

 

अ�य� महोदया : प�2 - 41, श�ी दानवे रावसाहेब पाटील

â€¦(�यवधान)

अ�य� महोदया : सवाल पिूछए

â€¦(�यवधान)

अ�य� महोदया : Hव/ैन नंबर पिूछए

â€¦(�यवधान)

अ�य� महोदया : उनको सवाल पछूने दीिजए

â€¦(�यवधान)

अ�य� महोदया : आप प�2 पिूछए

â€¦(�यवधान)

अ�य� महोदया : जJदी पिूछए  आप केवल प�2 पछू रहे ह' 

â€¦(�यवधान)

MADAM SPEAKER: Shri Sanjeev Ganesh Naik.

(Q . No. 41)

DR. SANJEEV GANESH NAIK : Thank you, Madam. About 33 per cent of Indian villages do not have access to all weather
roads and remain cut off during the Monsoon season. Therefore, what steps would be initiated under the scheme PMGSY to
not only connect but make them all weather roads...(Interruptions)

SHRI JAIRAM RAMESH: Madam Speaker, the objective of the Pradhan Mantri Gram Sadak Yojana is to connect all
habitations...(Interruptions) over a population of 500 in the plain areas and habitation of a population of more than 250 in
the special problem areas with all weather roads...(Interruptions)

 

11.28 hrs.

At this stage, Shri Dilipkumar mansukhlal Gandhi and some other hon. members

came and stood on the floor near the Table



...(Interruptions)

SHRI JAIRAM RAMESH: But the Pradhan Mantri Gram Sadak Yojana is now concentrating in the lagging States, like Bihar,
Jharkhand, Orissa, Chhatisgarh and Madhya Pradesh...(Interruptions) In other States, where connectivity target has already
been reached, we are taking up substantial upgradation works...(Interruptions)

DR. SANJEEV GANESH NAIK : Madam, a lot many villages are still not taken under this Scheme due to some technical
problem. I would like to know from the hon. Minister whether he is going to take these villages again into
consideration...(Interruptions)

SHRI JAIRAM RAMESH: Madam Speaker, the Pradhan Mantri Gram Sadak Yojana takes habitation, it does not take revenue
villages. Whatever habitations fulfill the population norms and are part of the original core cluster are included in the
Pradhan Mantri Gram Sadak Yojana...(Interruptions) There are certain States in the country which have substantially
completed their connectivity programme in which upgradation is required...(Interruptions)

But, as I said, there are certain States in north India and the Eastern part of the country where the basic connectivity
targets remain to be fulfilled....(Interruptions)

श�ी द"ा मेघ े: अMय
 महोदया, म' मंत�ी महोदय से पछूना चाहता ह3 ं, मेरी कंि9टचुअ!सी महाराQ� म� वधाF ह,ै वहां पंतप�धान सड़क योजना म� जो भी काम ह7ए उसम�
बह7त बड़े पमैाने पर भ�Qाचार ह7आ  सौ करोड़ 5पये क. योजना म� 35 करोड़ 5पये का भ�Qाचार ह7आ ...(�यवधान) इसके बारे म� म'ने कRSलेन िकया था  आपक.
कमेटी आई थी  उ!ह1ने ने भी दोष बताए लेिकन अभी तक कोई कारF वाई नह& ह7ई  इससे संबंिधत जो ठेकदार या अ!य लोग ह' उन पर कब कारF वाई
होगी?...(�यवधान)

श�ी जयराम रमेश : अMय
 महोदया, जब भ�Qाचार या गुणव,ा क. कमी क. िशकायत� आती ह' तो एक प�णाली ह ैउस प�णाली के अनुसार हम पहले राGय सरकार1 से
िटSपणी मांगते ह' िक िशकायत पर उनका Hया कहना ह?ै जब हम� राGय सरकार से जवाब आता ह ैतभी हम कारF वाई कर पाते ह'  वह कारF वाई करने क. िजRमेदारी
राGय सरकार क. होती है  का!ट�Hैटर को Pलकैिल9ट करना या का!ट�Hैटर का का!ट�Hैट खTम करना राGय सरकार क. िजRमेदारी है ...(�यवधान) हम राGय
सरकार को पसैा रोकने के प
 म� नह& ह'  यह बात सही ह ैिक कई राGय1 से, खासतौर से वधाF िजले से भी िशकायत� आई ह'  ...(�यवधान) मेरा िसफF  यही कहना है
िक कारF वाई करने क. प�ाथिमक िजRमेदारी और मुUय िजRमेदारी राGय सरकार क. होती है  ...(�यवधान)

श�ी इ%यराज िसंह : अMय
 महोदया, प�धामंत�ी ग�ाम सड़क योजना के तहत जो सड़क�  बनाई जाती ह' उनक. गुणव,ा एवं मापदVड गांव1 म� रहने वाल1 के िहसाब से
क. जाती ह ैएवं एक ग�ामीण प8रप�ेXय क. YिQकोण से उसक. गुणव,ा दी जाती है ...(�यवधान) देश म� ऐसे कई ग�ामीण इलाके ह' जहां माइिनंग 
ेत� ह,ै जहां
माइ!स होते ह'  पTथर से लदे ह7ए भारी वाहन और माइ!स के अ!य उTपादन व9तुओ ंसे लदे ह7ए भारी वाहन इन सड़क1 पर चलती ह' िजससे ये समय से पहले ही
िबगड़ जाती ह,ै 
ितग�9त हो जाती ह'  मेरे संसदीय 
ेत� म� कोटा और बंुदी िजले म� डाबी 
ेत� एवं रामगंज मंडी 
ेत� माइिनंग इलाका ह ैतो म' मंत�ी महोदय से पछूना
चाहता ह3 ं िक Hया मंत�ालय क. सोच और उनक. सोच इस ओर गयी ह ैिक िकस प�कार इन इलाक1 को पहले से ही िचि!हत िकया जाए और इन पर िवशेष Mयान
देकर Gयादा मजबतू सड़क�  बनाई जाए तािक सड़क�  
ितग�9त न हो पाएं  ...(�यवधान)

श�ी जयराम रमेश : अMय
 महोदया, जब सड़क�  बनायी जाती ह' तो सड़क1 पर िडटेल प�ोजेHट 8रपोटF(डीपीआर) तयैार होता है  सड़क पर िकतना ट�िैफक ह ैउसका
अनुमान िलया जाता है  ...(�यवधान) ट�िैफक के अनुसार मापदंड बनाए जाते ह'  यह बात सही ह ैिक कई ऐसे ग�ामीण इलाक1 म� सड़क�  ह' जहां खनन क. वजह से
ट�िैफक Gयादा है  ...(�यवधान) म' समझता ह3 ं िक डीपीआर के व\ पर इसको नजरअंदार नह& िकया जाता ह ैऔर राGय सरकार क. 9टेट 5रल डेवलपम�ट एज�सी ह,ै
जो डीपीआर बनाती ह ैवह ज5र इसको शािमल करते ह'  ...(�यवधान)

 

MADAM SPEAKER: The House stands adjourned to meet again at 12 noon.

 

11.33 hrs.

The Lok Sabha then adjourned till Twelve

of the Clock.

 

 

 

 

 



 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

The Lok Sabha re-assembled at Twelve of the Clock

(Madam Speaker in the Chair)

 

 


